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eamkit fiimhr say that tWs has been ac- 
because I aoi hot m that position. 

M.D.C. ind the planning wminisston as a 
whole- it is a national instftution-which de- 
cidM ttijs. And vra have to wait till then. I 
appredato th«d Orissa is a vast ocean of 
pover^ and la ^  numtwr of tribals, sched­
uled caste and scheduled trbe people live 
there and it should be our national consen­
sus to see thatf their conditions are alteviated 
and improved. There are no two opinions 
about H. But, at the same time, when we 
discuss a national issue we cannot discuss 
one State in isolation. There are other areas 
in the country which are equally poor.:/. All 
these will have to be taken into constdera- 
tion.

[TianslatioiH

The poverty of the whole nation should 
t>e considered.

Closure of Unvlable Public Sector 
Undertakings

•3. SHRI. K.h\|UNIYAPPA:
SHRIHARADHAN RO Y:

Win the PRIME MINISTER be pleased 
to state:

(a) whether the Union Government have 
deckled to dose down unviid>le Public Sec­
tor Undertakings;

(b) If so, the details of such unvlable 
Undertakings; and

(c) the broad details of the polny of the 
Govenittnent in regard to unviable Undertak­
ings?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI. PJC 
THUNGON):(a)to(c) A Statement is lakl on 
the Table of the House.

STATEMENT

(a), (b) and (c) :• Government have 
announced in the Industrial Policy State­

ment made pn 24th July 1991 that Public 
Enterprises Wtifch are dironically sick and 
whkih are unUkely to be turned around wHI, 
for the formulatton of revivaVrehabilitation 
schemes, be referred to to the Board for 
Industrial and financial Reconstructnn 
(BIFR) or other similar high level Instituttons 
aeated for the purpose. A social security 
mechanism will be created to protect the 
interests workers Gkely to t>e affected by 
such rehsMlitation packages. It has been 
dedded to amend secton 3(1) (d) of the Sick 
Industrial Companies (Special Provisions) 
Act, 198S so as to include in its foM sick 
industrial public sector companies as de­
fined within the meaning of sectk>n 617of the 
Companies Act. 1956. Government have 
also announced setting up of a Natkmal 
Renewal Fund to take care of the interests of 
workers including those in the sick public 
sector enterprises, in resorting to these 
measures Government woukJ consult the 
trade unkms and all other interested groups 
in order to buiM consensus and minimise the 
adverse effect on workers.

SHRI. K.H. MUNIYAPPA: May I know 
from the Hon’ble Prime Minister whether the 
sick industries which are ctosed down will be 
reopened. If so. which are the industries 
which have been closed down and when 
those industries willbe reopened particulariy 
pubBc undertaking in Karnataka?

SHRI. P.K. THUNGON: Sir, The Gov 
emmeqt have not yet deckied to dose down 
any spedfic unit. But the procedure to be 
folbwed is stated in the statement whch I 
have lakl on the Table of the House.

SHRI. K.H. MUNIYAPPA: There is a 
njmour to ctose down the Kolar GoM Mines. 
It woukl be a great injustice to the 11000 
workers and also to theff families. There is 
suffk:ient goki available. I want to know 
whether the Government wU assure that the 
Kolar Gokl Mines win not be closed fai Karna­
taka.

SHRI. P.K. THUNGON: Sir. as I have 
already stated, at the moment, we do not 
have anyproposaltodosedownany unit, so
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far as the interests of the workers are oon- 
cerned, we are very much interested in their 
welfare and we will certainly see that no 
workers are put on the road.

SHRI. INDRAJIT GUPTA; Sir. I would 
request the Government not to go on labour­
ing under the impressk>n that the Opposi­
tion. or the trade unk)ns for that matter, are 
concerned only with probable adverse effect 
on the workers. We are equally well inter­
ested in the viability of the pubik: sector as an 
indispensable component of the national 
economy. The statement whk:h has been 
laid on the Table has got contradictory state­
ments in h. It is mentbned here: The pubik: 
enterprises which are chronically sick and 
which are unlikely to be tumed around...” 
that means they cannot be revived- *̂Afill. for 
the formulation of revival and rehabilitation 
schemes, be refen'ed to the BIFR or other 
high level institutbns”. So. what the Minister 
has said just now is merely that the intentbn 
to cbse down unvlable public sector estab­
lishments has not yet been worked out in 
terms of particular specific enterprises. But 
he has not saki anything about the general 
policy intentk>n which was declared by the 
Finance Minister of this country - not in this 
country but while he was abroad attending 
an important internatk>nal conference in 
Bangkok. There he made a Statement which 
was widely reported, saying that those pub­
lic sector industries whk:h are chronically 
sick - by skk I presume they mean that the 
Balance Sheet shows that they are running 
in bsses because that is the only way they 
measure the sickness - will be ck)sed down. 
Now, what he has said here in the statement 
is something different and what he has sakJ 
in his reply is also different So, I want to 
knowwhatisthegeneralpolk:y intention. My 
questbn is; Is it that the Government has 
deckied without, at the moment, indicating 
any specifk: undertakings, that those public 
sector units whose balance sheets show in 
terms of cash k>sses that they are unviable. 
will be cbsed down? Whbh will be the spe­
cifk: units, that they will come to later on. So. 
I want to know what is the general policy 
whch has been indbated and whether via­
bility is to be measured only in terms of Profit 
and Loss Account, like any commercial

undertaking, or also in terms of the signifi­
cance of that partbular undertaking for the 
nattonal economy. It may be running In 
bsses for some partbular reasons which 
must be gone into. Trade Unbns are con­
cerned not only with how adverse effects on 
the workers are to be avoided. Trade unbns 
are also concemed to find out if any particu­
lar undertaking is showing bsses. what is 
the reason for that, what are the factors 
responsible, how that can be rectified. Have 
they ever been taken into confidence on 
that? Never. So viability cannot be meas­
ured only by the Profit and Loss Account 
Secondly, I want to know what is the policy 
intentbn, to cbse down or to revive and to 
rehabilitate as they say here. Please answer 
these.

SHRI. P.K. THUNGON: Mr. Speaker, 
Sir, I am grateful for the question from the 
hon. senior Member, and most of the ques­
tions he has put. he has already replied to 
a\so..Untem t̂k)ns). Let me express my 
opinbn on this and let me reply. As far as the 
policy decisbn is concerned, in the state­
ment of Industrial Policy, whbh was laid on 
the Table of this House on 24th July, it has 
been amply made clear that the public enter­
prises which are chronbally sick and whbh 
are unlikely to be turned around, will, for the 
formulation of revival/rehabilitatbn schemes, 
be referred to the Board for industrial and 
Financial Reconstructbn. What has been 
stated here is if a unit is econombally not 
viable, it will be referred to BIFR. Please see 
the wording. It is said: Tubib Enterprises 
whbh are chronbally sick and whbh are 
unlikely to be turned around will, for the 
formulatbn of revival/rehabilitatbn schemes, 
be referred to the Board for Industrial and 
Financial Reconstructbn(BIFR)*. {Interrup­
tions)

The purpose of referring to B.I.F.R. is to 
revive and formulate the further revival 
schemes and to go into the details as to how 
diversifbatbn etc. can also be suggested. 
Therefore,...(/nrerr(jp(lbns)
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SWU. SOMNATH CHATTERJEE: What 
is this ‘ttcTf {bttemption^

SHRI P.K. THUNGON: Therefore, as I 
haw said, the hon. Member has given the 
reply himself in between the lines. I repeat 
that the reference to B.I.F.R. is for revival. 
The procedure of working of the B.I.F.R. is
that they have enough (Meiruptton),tl you
do not want the reply, how can 1 help? 
{MempUons)

SHRI. WDRAJIT GUPTA: They want 
the stamp of B.I.F.R. on a proposal to liqui­
date some undertakings. They prefer to do it 
with the stamp of B.I.F.R. Is it so?

SHRI. P.K. THUNGON: As I was ex­
plaining earlier, we do not want or propose to 
ctose the units. But, for the purpose of 
levival, we will have to refer to certain expert 
t)ody because we cannot carry on with hav­
ing unviable and k)ss-making units. (Inter- 
ruption^. Therefore, we win have to revive 
them. {kttemipUon^ That was the main Is­
sue I was saying. The procedure of B.I.F.R 
is to formulate the revival scheme and do 
whatever is possible for revival or otherwise.

SHRI. CHANDRA SHEKHAR: Sir. my 
friend ShrL Indrajit Gupta has raised a most 
fundamental question. I do not expect this 
answer from the hon. Minister of Industry. 
Because he has sakJ that the phitosophy 
behind the public undertsddngs was that in 
certain vital matters a country of India's size 
and prestige cannot depend upon foreign 
source and that is why public undertakings 
ware established in certain strategic areas. 
It is altogetheradifferent matter that whether 
they are running in bsses or making profits. 
The questkm that arises is when the hon. 
Finance Minister makes some statement 
outsUa the country, to assure the same 
foioes against whom this measure was taken, 
llis a total diverston of our fundamental 
poflcy. His not the questton of B.I.F.R. It is a 
financial matter. The questton Is not a finan­

cial questna It is a strategic polltteal ques­
tion relating to the sovereignty, integrity and 
honourof this nation.

I want to know as to what is the attitude 
of the Government Because doubts have 
been raised t>y the reported statement of the 
hon. Fmanoe Minister whKh, he woukl have 
better, avokled. What was the necessity to 
make the statement in Bangkok? There was 
enough place in Delhi. He could have had 
some patience to wait for the day when he 
arrived in Delhi, instead of making the state­
ment in the presence of the authorities of 
Worid Bank and I.M.F. ShrL Indrsyit Gupta 
was refening to that fundamental issue. K 
the Govemment wants to share with us on 
this issue, it is welcome. Othenwise please 
do not answer. {bttenupUon^

SHRI. SOMNATH CHATTERJEE: Who 
will answer? (friterruptjons)

SHRI. P.K. THUNGON: There is no 
reason to become impatient You are al 
senk>r Members. (Menuptions) I woukl Ike 
to say what Shri. Indragtt Gupta has sakl. 
Cash proTit is not the only yardstick to 
measure tfie pubic undertakings. That is 
why I was repeating that there are untts 
whk;h are Important so far as national integ­
rity and nation’s prkle are concerned. There­
fore, if such units are to be revived, we 
cannot go and revive them ovemighL Ithas 
to be gone into in detail and that is how we 
want to 8f)pioach.

And the second aspect whch arose-1 
was not altowed to answer at that time be­
cause of k>t of noise— was that aconsensus 
view of all concerned including the workers' 
unnn will be taken into consideration whUe 
approaching, while taking al these steps, 
and they win be consulted. We do not want 
to just go oiA nke a ban in a china shoupk We 
want to take the consensus, we want to 
consult an concerned because it Is in the 
greater interest of the nation. Therefore, on
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this score. I think the hon. Membor can b« 
iMtassur«d.

SHRI. LAL K. AOVANI: Mr. Speaker. I 
am happy that the Finance Minister is here 
because this questkm otwiousiy has been 
piofflpted by what the Finance Minister saki 
at Bangkok and the answer does not meet it 
biastraightfoniiard manner. Thequestkmer 
has posed the question whether the Unkm 
Government has dockted to ctose down the 
unviabie pubfic sector undertakings. And 
tha answer is merely reading out whal has 
been already sakI m the Industrial PoKcy 
Statement which we are all aware of. And I 
think that what Mr. In d n ^  or Chandra 
ShekharJi has saki has a very great rele­
vance i  we are shifting the doctrine that has 
underscored our approach to thepublic sector 
undertakmgs in the preceding four decades. 
Lai H be spelt out rather than we try to 
fundkx) in a manner as if the doctrirM contin­
ues the same whereas the decisnns are 
going to be different Therefore, as what I 
saM yesterday. I wouM yke to know from the 
Government whether it is willing to bring 
forth a white p a ^  on the performance and 
functioning of the pubUc sector undertak- 
bigs. whKh of them are viable, whkdi of them 
are non-viabte and then what does the 
Governmant propose to do about them, so 
that when decisions are taken, the entire 
House is taken nioconfkience as to whether 
there is a shift from the eariier policy or the 
earlier approach in the igM of the experi­
ence gained till now or not

THE PRIME MINISTER (SHRI. P.V. 
NARASIMHA RAO): Sir, lentirely agree that 
we must have afuH and complete debate on 
pubic sector undertakings. These ques- 
tions cannot be unravelled and answered 
during the questkm Hour. I wouM suggest, 
Sr.thatwahaveafuldiscusskNionthis. I 
wouU ■ »  to have the benefit of the Mem- 
bart* views, suggestions, and we come out 
wMi what we raaHy stand for. So we wouki 
■le to have k preferably in the first week of

December; after I return from Caracas, we 
can have the discusskm. {kamrupUon^ 
Meanwhile, before the discussbn takas 
place, the Government w i make available 
to the Members whatever material wM be 
needed for havbig a meankighji discusskm.

SHRI. BASUDEB ACHARIA: What 
about the Statement made by the Finance 
Minister?(JMernip(iw»)HehasoonlradR:ted. 
(fritemfXions).

MR. SPEAKER: Pleasetakeyourseats. 
Mr. Basudeb Acharia. now I think it is good 
on the part of the Government that the 
Government is ready to discuss this issue. 
We wiU fix up the discusskm on this point

(kttem/ptions)

Mr. SPEAKER: Mr. Basudeb Acharia. 
Please sit down. As to when and how it has 
to be discussed, we win discuss n  the Busi­
ness Advisory Committee.

SHRI. BASUDEB ACHARIA: Already 
the Finance Minister had made a statement 
at Bangkok and the Government has not 
contradkaed it (InfemtpliMs). The finance 
Minister is here, he shoukt darify It (Mer- 
ruptioml̂

SHRI. MURU DEORA: Uptil nowthe 
record of BFR shows ttiat they have not 
been at)le to revive them. I would Nke to ask 
the hon. Mkiister what is the latest positiMt 
about the National Renewal Fund whch the 
Government propose to create for the worii* 
ers.

SHRI. P.K. THUNGON: Sir. Various 
aspects are being woriwd out and prac-

MR. SPEAKER: Ouestkm Hour is orar.


